
1

ITEM NO.2               COURT NO.3               SECTION IV-C

               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

Petition(s) for Special Leave to Appeal (C)  No(s).  12133/2020

(Arising out of impugned final judgment and order dated  05-10-2020
in WP No. 11234/2020 passed by the High Court Of M.p At Indore)

THE KHASGI (DEVI AHILYABAI 
HOLKAR CHARITIES) TRUST INDORE & ANR. Petitioner(s)

                                VERSUS

VIPIN DHANAITKAR & ORS.                            Respondent(s)

(IA No. 7107/2021 - EXEMPTION FROM FILING AFFIDAVIT
IA No. 70825/2021 - EXEMPTION FROM FILING AFFIDAVIT
IA No. 104088/2020 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT, IA No. 7109/2021 - EXEMPTION FROM FILING O.T.
IA No. 104089/2020 - EXEMPTION FROM FILING O.T.
IA No. 7103/2021 - INTERVENTION APPLICATION
IA No. 104715/2020 - PERMISSION TO FILE ADDITIONAL 
DOCUMENTS/FACTS/ANNEXURES
IA No. 70821/2021 - PERMISSION TO FILE ADDITIONAL 
DOCUMENTS/FACTS/ANNEXURES
IA No. 155492/2021 - SUBSTITUTED SERVICE)
 
WITH
SLP(C) No. 12241-12242/2020 (IV-C)
(FOR 
FOR PERMISSION TO FILE SYNOPSIS AND LIST OF DATES ON IA 105196/2020

FOR EXEMPTION FROM FILING C/C OF THE IMPUGNED JUDGMENT ON IA 
105197/2020 
FOR EXEMPTION FROM FILING O.T. ON IA 105198/2020 
FOR PERMISSION TO FILE ADDITIONAL DOCUMENTS/FACTS/ANNEXURES ON IA 
105205/2020 
FOR EXEMPTION FROM FILING O.T. ON IA 105206/2020 
FOR PERMISSION TO FILE ADDITIONAL DOCUMENTS/FACTS/ANNEXURES ON IA 
122161/2020 
FOR EXEMPTION FROM FILING O.T. ON IA 122164/2020 
FOR INTERVENTION APPLICATION ON IA 124266/2020 
FOR VACATING STAY ON IA 124271/2020 
FOR PERMISSION TO FILE ADDITIONAL DOCUMENTS/FACTS/ANNEXURES ON IA 
70823/2021 
FOR EXEMPTION FROM FILING AFFIDAVIT ON IA 70824/2021 
FOR EXEMPTION FROM FILING O.T. ON IA 71034/2021 
FOR EXEMPTION FROM FILING AFFIDAVIT ON IA 71035/2021 
FOR PERMISSION TO FILE ADDITIONAL DOCUMENTS/FACTS/ANNEXURES ON IA 
71037/2021 
FOR EXEMPTION FROM FILING O.T. ON IA 71038/2021 
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FOR EXEMPTION FROM FILING AFFIDAVIT ON IA 71039/2021 
FOR impleading party ON IA 74790/2021 
FOR INTERVENTION/IMPLEADMENT ON IA 74790/2021 
FOR PERMISSION TO FILE ADDITIONAL DOCUMENTS/FACTS/ANNEXURES ON IA 
76794/2021 
FOR EXEMPTION FROM FILING O.T. ON IA 76796/2021 
FOR SUBSTITUTED SERVICE ON IA 155487/2021 
FOR SUBSTITUTED SERVICE ON IA 161116/2021
IA No. 71035/2021 - EXEMPTION FROM FILING AFFIDAVIT
IA No. 70824/2021 - EXEMPTION FROM FILING AFFIDAVIT
IA No. 71039/2021 - EXEMPTION FROM FILING AFFIDAVIT
IA No. 105197/2020 - EXEMPTION FROM FILING C/C OF THE IMPUGNED 
JUDGMENT
IA No. 105206/2020 - EXEMPTION FROM FILING O.T.
IA No. 71034/2021 - EXEMPTION FROM FILING O.T.
IA No. 105198/2020 - EXEMPTION FROM FILING O.T.
IA No. 76796/2021 - EXEMPTION FROM FILING O.T.
IA No. 122164/2020 - EXEMPTION FROM FILING O.T.
IA No. 71038/2021 - EXEMPTION FROM FILING O.T.
IA No. 124266/2020 - INTERVENTION APPLICATION
IA No. 74790/2021 - INTERVENTION/IMPLEADMENT
IA No. 122161/2020 - PERMISSION TO FILE ADDITIONAL 
DOCUMENTS/FACTS/ANNEXURES
IA No. 71037/2021 - PERMISSION TO FILE ADDITIONAL 
DOCUMENTS/FACTS/ANNEXURES
IA No. 105205/2020 - PERMISSION TO FILE ADDITIONAL 
DOCUMENTS/FACTS/ANNEXURES
IA No. 70823/2021 - PERMISSION TO FILE ADDITIONAL 
DOCUMENTS/FACTS/ANNEXURES
IA No. 76794/2021 - PERMISSION TO FILE ADDITIONAL 
DOCUMENTS/FACTS/ANNEXURES
IA No. 105196/2020 - PERMISSION TO FILE SYNOPSIS AND LIST OF DATES
IA No. 161116/2021 - SUBSTITUTED SERVICE
IA No. 155487/2021 - SUBSTITUTED SERVICE
IA No. 124271/2020 - VACATING STAY)
 Diary No(s). 22151/2020 (IV-C)
(FOR 
FOR PERMISSION TO FILE PETITION (SLP/TP/WP/..) ON IA 105964/2020 
FOR EXEMPTION FROM FILING C/C OF THE IMPUGNED JUDGMENT ON IA 
105965/2020 
FOR EXEMPTION FROM FILING O.T. ON IA 105966/2020 
FOR PERMISSION TO FILE ADDITIONAL DOCUMENTS/FACTS/ANNEXURES ON IA 
109495/2020 
FOR EXEMPTION FROM FILING O.T. ON IA 109497/2020 
FOR PERMISSION TO FILE ADDITIONAL DOCUMENTS/FACTS/ANNEXURES ON IA 
128462/2021 
FOR APPLICATION FOR PERMISSION ON IA 163765/2021
IA No. 163765/2021 - APPLICATION FOR PERMISSION
IA No. 105965/2020 - EXEMPTION FROM FILING C/C OF THE IMPUGNED 
JUDGMENT
IA No. 109497/2020 - EXEMPTION FROM FILING O.T.
IA No. 105966/2020 - EXEMPTION FROM FILING O.T.
IA No. 128462/2021 - PERMISSION TO FILE ADDITIONAL 
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DOCUMENTS/FACTS/ANNEXURES
IA No. 109495/2020 - PERMISSION TO FILE ADDITIONAL 
DOCUMENTS/FACTS/ANNEXURES
IA No. 105964/2020 - PERMISSION TO FILE PETITION (SLP/TP/WP/..))
 SLP(C) No. 19063/2021 (IV-C)
(A No.144647/2021-EXEMPTION FROM FILING C/C OF THE IMPUGNED 
JUDGMENT and IA No.144648/2021-EXEMPTION FROM FILING O.T. and IA 
No.144646/2021-PERMISSION TO FILE PETITION (SLP/TP/WP/..) and IA 
No.144649/2021-PERMISSION TO FILE ADDITIONAL 
DOCUMENTS/FACTS/ANNEXURES.)
 
Date : 26-04-2022 These matters were called on for hearing today.

CORAM : 
         HON'BLE MR. JUSTICE A.M. KHANWILKAR
         HON'BLE MR. JUSTICE ABHAY S. OKA
         HON'BLE MR. JUSTICE C.T. RAVIKUMAR

For Parties: Dr. A M Singhvi, Sr. Adv.
Mr. Shyam Divan, Sr. Adv.
Mr. Amit Desai, Sr. Adv.
Ms. Nandini Gore, Adv.
Ms. Ruby Singh Ahuja, Adv.
Mr. Aman Ahluwalia, Adv.
Ms. Tahira Karanjawala, Adv.
Mr. Abhinav Malhota, Adv.
Mr. Sidhant Kumar, Adv.
Ms. Kritika Sachdeva, Adv.
Ms. Garima Singh, Adv.
Ms. Akshay Aggarwal, Adv.
Mr. Amit Bhandari, Adv.

                    M/S. Karanjawala & Co., AOR                 

Mr. P.S. Patwalia, Sr. Adv.
Mr. Ayush Agarwala, Adv.

                   M/S. Pba Legal, AOR
                   

  Ms. Qurratulain, AOR
Mr. Braj Kishor Sah, Adv.

Mr. Balbir Singh, Ld. ASG
Mr. Saurabh Mishra, Ld. AAG

                    Mrs. Mrinal Gopal Elker, AOR
Mr. Kannu Aggarwal, Adv.
Mr. Manish Yadav, Adv.
Ms. Pratibha Yadav, Adv.
Mr. Prafull Singh Chandel, Adv.

Mr. Vikramjit Banerjee, ASG
Mr. Harish Pandey, Adv.
Mr. P.V. Yogeswaran, Adv.
Mr. Saurabh Mishra, Adv.
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Mr. Chandra Prakash, Adv.
                    Mr. Arvind Kumar Sharma, AOR

Mr. Huzefa Ahmadi, Sr. Adv.
Mr. Siddharth Bhatnagar, Sr. Adv.
Mr. Naheed Carrimjee, Avd.
Mr. Sohan Kinkhabwala, Adv.
Mr. Rishi Maheshwari, Adv.
Ms. Anne Mathew, Adv.
Mr. Bharat Sood, Adv.
Ms. Shruti Jose, Adv.
Mr. P. S. Sudheer, AOR

                  Mr. Utsav Trivedi, Adv.
                    Mr. Abhinay, AOR

Ms. Manini Roy, Adv.
Mr. Himanshu Sachdeva, Adv.
Ms. Shivani Bhushan, Adv.
Ms. Unnati Vijay, Adv.
Mr. Pooran Chand Roy, Adv.

                    Mr. Umang Shankar, AOR

                    Mr. Mayank Kshirsagar, AOR

                    Ms. Anu Gupta, AOR                    

    Mr. Prashant Bhushan, AOR
Ms. Neha Rathi, Adv.
Mr. Alice Raj, Adv.
Mr. Rahul Gupta, Adv.

  Mr. Arjun Garg, AOR

                    Mr. Ronak Karanpuria, AOR

                    Mr. Pulkit Tare, AOR

        UPON hearing the counsel the Court made the following
                             O R D E R

Heard-in-part. 

For further arguments, list these matters tomorrow,

i.e. 27.04.2022. 

(DEEPAK SINGH)                                (SAROJ KUMARI GAUR)
COURT MASTER (SH)                              COURT MASTER (NSH)
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